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Annexure No.-61611



INSPECTION REPORT OF M/S VIPIN KUMAR SAXENA, KHAND NO 

01, GATA NO1419 KHANDA NO 01, VILLAGE- DHAMNAUD, TEHSIL-

GARAUTHA, DISTRICT-JHANSI  

 The site inspection of said mining lease namely M/s Vipin Kumar 

Saxena, Khand No.-01 Gata No.-1419kh Khanda No.-01, Village-

Dhamnaud, Tehsil-Garautha, District-Jhansi was carried out by 

undersigned on 15.11.2024. The inspection report with salient 

observations is as follows:- 
 

1. As per records, UPPCB has revoked CTO dated 05.03.2023 in 

light of violation of environmental norms and conditions imposed 

in CTO and issued closure order to said mining lease under 

section 31-A of Air (Prevention and Control of Pollution) Act, 

1981 (as amended) vide letter no H18455/C-2/Vaayu-557/24 

dated-10.10.2024 after giving opportunity as per law. 
 

2. The mining activity was found closed during site visit. The 

relevant photographs are as below: 

 

 

Above inspection report put up for further necessary action please. 

 

 

(Abhishek Kumar) 
L.A. 

(Anil Sharma) 
S.A. 

 

Regional Officer Mam 

Annexure No.-71612



PHOTOGRAPHS OF DURING SITE VISIT OF M/S VIPIN KUMAR 

SAXENA, KHAND NO 01, GATA NO1419 KHANDA NO 01, VILLAGE- 

DHAMNAUD, TEHSIL-GARAUTHA, DISTRICT-JHANSI  
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Original Application No. 440/2023 Naveen Kumar Vs State of Uttar Pradesh & Ors.

From: Pradeep Misra (pradeepmisra@yahoo.com)

To: akashvashishtha.official@gmail.com; akashvashishtha.06@gmail.com; gigicgeorge.adv42@yahoo.in;
bhanwar09jadon@gmail.com; advpriyankaswami@gmail.com; advocategauravbansal@yahoo.com;
tiwariamit22@yahoo.com

Date: Wednesday, November 20, 2024 at 04:11 PM GMT+5:30

Naveen Kumar Affidavit.pdf
8.2MB

Sir/Madam,
                   Please find attached the Document on behalf  of  Respondent/UP Pollution control Board
  
With Regards,

(PRADEEP MISRA)

11/20/24, 4:12 PM Yahoo Mail - Original Application No. 440/2023 Naveen Kumar Vs State of Uttar Pradesh & Ors.
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